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“The followmg Bill is pubhshed under the" ﬁrst prowso to rule 1157(1) ¢ of‘—
the Maharashtra Legislative Assembly Rules-:— -

* L.A. BILL No.LV OF 19”7;;’.’
"4 BILL-

o authorise payment and approprzatzon qf certain further sums from and out ‘of the
Consolzdated Fund of tke State for the services of the year emimg on the thzrty ﬁrsf
- day. of March 1979.

WHEREAS by v1rtue of artlcle 204- of the Constitution of Indla read with’
_article 205 thereof, it isinecessary to provide for the passing of an Approprlatlon
“Act for the appl‘opl‘latlon of furthet sums from and out of the Consolidated Fund
of the State for the services of the year ending on the thirty:first day of March
1979 ; and for the purpose of authorising payment of the said sums; Itis hereby7 ‘
enacted in the Twenty-tmnth Year of the Republic of Indla as follows —

‘ 1.‘ _This* Act may be called the Maharashtra (Thlrd Supplementary) Appro- Short mle
priation " Act, 1978
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“Issue of Rs. -
78,92,72,746
- .-out of the

M"
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2. - From and 6ut of the Consolidated Fund of the State, thete may be paid and
apphed,sums not exceeding those’ spemﬁed in column (4) of the Schedule hereto

‘Consolidated annexed amounting in, the aggregate to the sum of seventy-elght crores, ninety-

Fund of the
State for
. the year

two lakhs, seventy-two thousand; seven hundred and forty-six rupees towards
defraying the sever'al charges Wthh will comein course of payment during the

1978-79. year ending on. the thn‘ty—ﬁrst\ day of Mar¢h 1979,in respect of the serv1ces and
purposes spemﬁed in coiumn (Z) of - the Schedule.; ‘

Approprla- ‘»

3 The sums authol‘lsed to be. pmd and apphed from and out of the Consoh-

ton dated Fund of the Sedtc by this Act shall be appropriated for the services and
‘purposes expressed in the Schedule in relation to the'year ending on the thirty-

ﬁrst day of March

1979

THE SCHEDULE

(See sectlons 2. and 3)

“ No. of

e

Sums not exceeding—-

o~ Grang | .. L . S — —
- orother| - Strvices and purposes 'Head of Account ‘| Votéd by the | Chargedon |- v~ .
* Appro- “ Legislative | the Consoli- | ~Total .
“-priation | Assembly | dated Fund |~ .
o | .A_(2) af(3~)‘ , T LI
‘ v T Rs. Rs.
A'—EXPENDITURE ON REVENUE R e
.~ ACCOUNT.: )
) General Admmistratxon ngpartment ‘ ,
7 Secretarxat—G enera 1 252 Secretauat—Generﬂ . 10’ 6,500 6,510
- Servnces - : Setv1ces L . 0 S ’
15 Other Social-and Commu— 295, Other Soc1al and Com— ) . 3,00,600; A i 3,00,060
| ity Services. 0 .. mumty Seryices. I B N
: Total——-Genera] Admxmstra- - 300,010 6,500°." 3,06,510,
- tion. Depar’tment U o DO
Home Department ~ L o . .
22 [Police .. - ai o .25, Pohce el a0s0010 67413 [ i, 17423'
33 | Indian Railways .| 345, Indian Raﬂways i) aegoo | L ) 16,800
Total-——Home Department 17 20, 66 810 67413 | 2!_;34;223_
Revenue and ForestsDepartment B o S .
:.417 : Secretarlat-——G eneral 252 Secn.tanat———Gene ra] ‘10 ’ 10
. * | Services." Serwces s R T T
42 ,DlstnctAdm;mstratlon ..] 253,- Dlstrict Acrmnmmtxop 10. 10
49 - Soclal Secuutyand Welfa*'e 288 Socml Secunty andWe]- 10 i 10+
. : far,e -~ L e i s .
51 Othe1 Social and (‘ommU- 295, Other Social and cOm. +6,95,185 - 6,95,185-
.. 7| nity'Services.. - mumtv Se*vxce*‘ R I
53 Agncu]ture. FEICHE 305 Agr-cultum A se0000 L 5,00,000
54 | Forest v es o 1313, Forest .. .. - ".[71,90,65000 | 827,022 | 198,9? ozv"
lot'll—RevenUe and I‘oveqtu 2,02;60,2 15 827,022 2,10,87,217
Denqrtment s I

} s
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- No. of - K Sums not exceedmg—-:
Grant | - - ) ) ; R
orother] . -Sefvicesand purposes * -Head of Account” g Voted by the Charged on-| :
‘Appx_'o'-, o : R Legislative -] tke Consoli- Total
priation Assembly_ dated Fund R
KON @, O @
L RS' ‘ - R.T. ARG RS.
Agrwulture and Co-operation Department ‘p e
57 _InterestPayments .1'249, IntevestPaymenta i blll,58',565> ‘ -':11,58,565
57-A qu;cellaneous Genera] 268 Miscellaneotis General '12,000- e ;"24,000,
Serv1ces oL Servmes
A8-A Relief on Account 6f 289 Rellef on. Account of t;«27,6.3',‘3:70' 27,63,370
' ‘| Natural Calamities. . Natural Calamities. ** - T
60 Co-operation e o 298 Co-operauon S 2 40, 22 5|0 . _2,30,2;2,5;10 ‘
61 _'Agnculture’r ‘ ] 305, Ag,rlculture R Az 1128 000 519,200 | 2,11,47,200°
65 - jAmmal Husbandry ' ;.: 310, Ammal Husbandry " | 40 . - : o 40
66 VDau-y Development . 311 Daxrv Development \'. 1 VI‘,OO,‘OBQ 2,_'35100‘0. ) 3,35,0\80
67~ Flsflerles e 3]2 Fxshenes _Vv FORP S :l,88,000~ ] 'l,‘8.8,000>
Total—Agncult’Ure  and 4,82,04,000 |- 14,12,765 k4,96,|6’,7615,
-| -~ Co-operation, Depart=- : . » - ah
“ment, .
Educatmn and Youth Servxces Department - I
71 Educatnqn» . 277 Educatlon © i 1,30,20,050 1,30,20,050
- Total—Education -~ and| 1,30,20,050 | .. " 1,30,20,050 -
v Yotith Services De- B
" " partment. ; = ‘
Urban Development and Pubhc Health
) k Department , B
80 | Medical ‘ .1 280 Med:cal JEREE 30 30,
82 | Public Health, Sanitation| 282; Public Health Samta- 40 40
. -and ‘Water Supply. "~ tlon and: 'Water SUpp]y - o o
82-A |Housing «_ - .. .28, ‘Housing .| 7,58,000. 7,58,000
b Total—Urban ' Develops| 7,58,070 "7:58,070 -
. ment’ and Pubhc Health e L
Department i :
Fmance Department / B
89 Othier I‘lscal Servxces o 247 Other I‘xscal Servxces ‘ 80,0_(},000 ‘
94 - Other Admxmstratxve Sex- 265 Other Admlmstratwe g B 20 -
I vices. S5 Servxces IR S 1 i ; PR
. Total—-l“mance Department ',_"ASQ,OO,OZO. e " 80,00,020
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: No.‘bf“ . Sums not exceedmg—— le
“Grantl| . o o o) . o I
ot other { - Services.and:purposes ~| . » ; Head.of Accounty . . Voted by. the |.Charged. on, ot
Appro-- ‘Legislative "} the Consolj- Total
priation |- - Assembly dated Fund | . .-
. . Rs. Rs. ‘Rs.
s Publxc Works and Housing Department ‘ -
%?10021" InterestPayments - e 249,>vInterest,_an§rxents | 56,498 , 5@)493.
111 |Public Works and Admini-| 259, Public Works - 9,36,010 ’ 9,38,010
strative and Functnona] i :
-Buildings.” . = . . _
q | Total-Public Works and | = 9,38,010 | - 56,498 = 9,94,5086
- Housing Department. . IR o
o Irrigation Department
119 | Waterand PoWerlDeVelOP' 331, Water and Power 301 o 30
" | ment Servxces Develop'rnent:Seryices;. R o . ’
, Total—Irrigation “Depart- 30 1. 30 :
ment, : B | 1
L%fw a'nd J udiciery ‘Department
121 tAdmlmstratmn o of 214 Admlrﬂstratlon o of 10 ' .. 10
© | Justice . Iustlce. o : : ‘
i Total—-Law and Judlcla.ry “10 10,
_Department. S
Industries,Energy andLabour Department . i
134 - SOculSecnnty andWelfare 288 Soc1al Secunty and v 50,000 50,000
. . Wclfare. b . s S
136 | Industries .. - %3320, IndUSmes LT esnas P X1 415 :
137" | Village and Small Indus-| 321, V:llageand Small Indus- 675000 .. 6,75,000
T tnes A tues
139~ Water and POWel' Deve- 331 Water and Power Deve- 'IOT 10
o lopment Services. lopment Serwces : R '
] | Total—Industries, - Energy| - 13,86,425 13,86,425
‘|- and-Labgur-Departrhent., PR _ e L
) ! : Rural Dev elopment Department
147 -| Public Health, Sanitation] 282, Public Health, ' Sanita| 4,76,80,000 14,76,80,000
o and ‘Water: Supply . tionand’ Water Supply s S
}495“ Socxa) Securxtyand Welfare 288 Soc1al Secumy and ;],84,.000‘ ) . ©11,84,000 .
Welf: are,’ . : . : g o :
| ot l—-Ru;al/Developmentf 4,78;64,000 1 - - 4,78,64;000
Dgpartment ‘
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‘N;).. of |- "S‘urhsnot/excecdling’-—‘-‘.
~Grant |- . | _ e j — s e
or.other | - Services-and purposes .- Head of Account Voted by the.|- Chargedon'| - -
‘Appro- - - "} Legislative " the. . 'Total .
priation Assembly = | Consolidated
e, S Fund \
BELUN @ RORE ) j
" Re. k ‘Rs. . Rs.
TFood and le Supplxes Department , ‘
164 | Food - 309, Food | 20,000 'f,li» 20,000
Total—Food Cad Civil] 0, 000 520,000
.*Supplies, Department. .. | . . :
Soclal Welfare, Cultural Affalrs, Sports and -
Tourism Department o o :
171 ’sOmal Securlty. and, Wel- 288, Social ~Segurity, and ‘1\0 96, 010 ©10,96,010
o fare. v ) Welfare, . .-~ 10 st \ IS%
4173 |Tourism .| 339, Tounsm ’ NE 7,50, 000 40,000 | -~ 7,90,000
"174 | Revenue Exper{dxture on 277 Educa’uon S, }
.| Tribal Area Develop- 280, Medical :. - -
4 - ment Sub-Plan i 282 Public Hea.lth Samta- L S
’ tion and Water-Supply 56 38, 060 ..56,38,060
298, Co-operation o
' 306 Minor Irrigation .
310, Animal Husbandsy - ..|-
311, Dairy Development’ " ..{ | .
337, Roads and.Bridges- - . J:
Total—Social " Welfare,| -74,84,070 | - 40,000 | 75,24,070
. -+ Cultural Affalrs,\ -Sports| - . Lo :
rand - Tounsm Depm:t~ " .
o ment 1= V : .
s Planmng Department , 5
177 Secretanat Economlc 296, Secretanat Economxc 10 .. 10
.| Services. . ’ Seerces B T | (R S
178 ,' Other General Economlc 304, - Other i . General| - 5,93,000 ¥ "y 36,‘93,000,_"1
B Servmes o - Economlc Servnces T - P
L b N B AR
;‘l 79" Agnculturc . 305 Agrlculture S ) 250 . - SO\A‘
,:180 Area Devevlopment"; . 308 Area’ Devel()pment - {25,81,000: - 25,’8_],000
181 . | Community Dev-empmeﬁt 314, Commumty Devel&)p— . 32,50,020 ©32,50,020
. . - ) - - of oo
Total—Plannmg Depart- 5165,24,’080 S n T e 65,24,080
Ment. - R ‘
Total’—A~Exf)enditure "_on | 15,68,05,800 | ' 24,30,198+|15,92,35,998
Revenue Account. | B P ‘ BN
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197

205

'209;

Works -

Bu;ldmgs

Capital
Irrigation, -
- Drainage

Capltal Outlay on Dan'y
. Development B

and - Admini-

strative and Functlonal

Irrigation

Outlay " aon
Navngatwn ,
#nd - Flood|.

<] Control Projects. " ++

t Total—~—Agr1culture

51] Capital Outlay on Daxry
Development AN

Co-operatlon/ “
ment. ;

2000030 |

- R l’ i —” :\ ) B - i .
: No of | Sums not, exceedmg—»
Grant T TR E A o . L - «7 *
-or other -| = Servicesand purposes - |/, Head of Account « .7 Voted by ‘the| Chargéd on ; g
Appro- S R R A ' ~ | - Legislative -the " Total
- priation”} Assembly\ Consohdated g -
e _ SR . Fund . v
m | ROR R O R e W .-
SR | R | R
.B—-EXPENDITURE ON. CAPITAL ACCOUNT 1 '
e , _ Home Department : v ‘
186-A  |Capital - Outlay ;on' 1483, Capital Outlay on| 6,90,70,000] - 16,90,70,000
R .Houging T Housng e R Dl el
Totnl——-Home Dapm- " 6,90,70,000 | .. | 6,90,70,000
- ment . : . ) v L
{,Revenue and Forests Department S N
192 Capxtal Outlay on 513 Capxtal mOutlay < 0'1 2;74,74',000 e = : Z,‘74,74,000'*
R K Forests o Forests B v
Total—Re;renue)k “and | 2,7474000 | x| 2,744,000
Forests Depzrtment T g R
o Agriculture and Co-operation Department S )
193 Capxtal * Outlay * on| 498, Capital Outlay on| 7 3,51,370 | - 3 51 370 ‘
A Co-operatxon : - Co~operat10n 4‘\ S R S v o
']94 : Capxtal 8utlay on Agn- 505 Capltal Outlay on R 20,'123 20 ]23
e clﬂtUre SR Agnculture S i -

.20, oo 030 )

i nnd .
Depart- L

Public Works and Housing Department
Capltal Outlay on: Pubhc

459, - Capltal

Out]ayZon
Public Works :

Housm g Department

Department

533, Cap:tal Outlay on
Irrggetlon , Navigation,
Drainege . “and * ~Flood

-Control PrOJects.‘.,‘;"

‘Total-y-—Publtc' Works and .

Tota1-~ Irnganon Depart-
o meht

G RN

23,51,400 | 20,123 | 2},71,523
10 10
gm0 | emom0
’ A S R
- 9,71,070 . - 9,71,070
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Grant
or other.

- Appro-
,prlatxon

" No. of |

BT

Sums not exceedlng-— L

* Setvices and purposes < | i{ég&o{Accbuhf Tl

Assembly.. |

\zoted bv the
Legisletive -

Char{zed on Sl

e tl"e P

Consohdatec‘
Fund

@ 3

@

215

221

om0
|

- C EXPENDITURE UNDER DEBT HEADS .

-

I'ndu.strigs;vEngrgy and Labour l‘)ve'pé;fftmént‘

Capxtal "~ Qutlay -

on 534 Capxtal Outlay
: .Power Prolect - :
i

P()Wer Pro,ects e

”'vRs. .

‘ Rs;‘- k ‘7«: L

B A

and Labour Department

Total——lndugtrles Energy‘

20

20 -

B 50cial Welfare Cultur?I Aﬁ‘au’s, Sports and
T Tourlsm Department AR

488 Capxtal Outlay on Socu.l
Secur:ty and Welfare, -

498 - Capital . ‘Outlay’ on

-] “Co- -operation. -
b 510 Capital - Outldy  on

Animal Husbandry.\ -
'] 537, - Capital ' -Outlay = on

" 1. Roads.and Bridges.

Capltal Outla); “on
Tribal Area~ Develop-
ment Sub-Plan, ¥

1,42,95,010

| 1,42,95,010

ol . .
- Total—Soe¢ial " Welfare,
- | Cultural - Aﬂ'alrs,\, Sports
“and Tourlsm

ent :

Depart- .

1,42,95,010 |

4285010

Total—B-Expenditure - won

|- Capital Account. R

1AL61510]

11,418,633

Revenue gd I‘orests Department

ecunty 688 Loans for

Loanq for uocla]
g Sccurlty and V\'elfare

and w elf?' e

Loans for Agrlculture F.‘_. 705 Loane for Ag,rx‘ulture

Loanr for Forests B TR | 7]3 Loans for Forests B j.
PRI i ; v"‘\.ﬂ';,k, N

. Social] -

- 8000 000

8 03 OOO

3 25 76 000

~.8,03,000

| so0000
| 3,25,76,000°

Sty
e "

Total-——Revenue and Fomstq
Department et L

4,51'3,76,@0 .

T A

14,13,79,000

.
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_No, of S Stums not ex.ceéding—" SR
" Grant L o - ) :
“.or other| Services'and purposes - Head of: Account ) Voted by the [ Chargedon | & - .
A[_)pxjo- ; Legislative .| - - the . Total
pridtion Assembly Consolidated| .
: g ) e Fupd-~ - '
Sy @ (3) T
: P R : 'Rs. Rs. . " Rs,
Agriculture and CQ-,operation Dcpz”-artment o T ] -
235 . Loans\for:Clo'-d_pera;tfion‘&.. 6“8 Loans for «ICO-?peré- IF,-65,9‘5,105 2 - 17 6595 105
PREa L ) . tion, . S L E . . P
- "‘236 , Loans for Agrickaltixre;,‘m..; »705, Loans for 'Agfiéultﬁre 0 ) . 10 .
- ,/ L h . N . N S - 'v A
Total—Agricultuie . and|'17,65,95,15] < .. 17,65,95,115
: C0701geration ‘Dvepartment‘. o E, : :
Industrms, Energy and L'ibour Department o Lo T
"25§ Loans for otl"er Social|695, Loans ‘for other Soc1a1 18,50,000 18,50,000
and Commumty anrﬁ Community Services. | . - : . oL
s Services.. ' ! oy o 1 . - :
: ' ' Total—Industries, “Enesgy|  18,50,000 | ' 18,50,000
. and La!;our ‘Department. . Lo B
Rural Development Department 1 . EAERR
270 stcelldneous Loans Ly 767, stcellaneous Loa:n's.u, 128,67,'98,0/00 . .28,67,‘9‘8,000
Total—Rural Develop- 28,67,98,000 | - * 28,67,98,000 -
- ment Department ‘. e
Socml Welfare, Cultural Affair's, Sports and o
ST Tourlsm Department ? ) " N e o o
274 | LLoans for: Social Sccuuty 688,. Loans for  Social| 2,00,000 112,00,000°
o an\d Welfare _ o Security and Welfare. R v
278 - | Loans for " ’.lrxb‘;l. Areal 688, Loans”  for Socially -~ . | o
v Development Sub-Plan.} "Security and Welfare, T P I T
- C o : ] e T ~| & 90,33,000° s ] 90,33,000.
698, Loans . for- Co-opera- ( . ) e T
1 tion, . o . . :
) ‘/ - ” . J ’.' B - . .
Total—Social  Welfare,|  92,33,000 $92,33,000
.| Cultural Affairs;- Sportsf . v o T p R
. and "Tourism D_epart- L s
ment. _ . Ol : .
‘Total—-C Fxpencltvre ' 5],58,55,115 ‘51,5’8,55,»]]5 .
. undcer Debt Heads.. ~ “f - B IR
" Grand #Total . ..}78,68,22,425| 24,50321 |7892,72,746
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STATEMENT OF OB]ECTS AND REASONS

_The Brll is 1ntroduced in pursuancg of artlcle 204 of the Constrtutwn of Indld
read with article 205 thereof, to provide for the appropfiation out of the Consoh—.?'
dated Fund of the State of the moneys Tequired to meet the. supplementary
expendlture on certain services and purposes in relation to the year 1978 79 The”

“amounts are shown below — o ‘
Rs "
Do 'a15,9'2,/,-:°35,998 :

(a) Revenue*Expendlture .
(b) Capltal Expendlture - . . 11;41,81,633
o) EXpendrture undpr Debt Heads T 51,58,55,115

_ T‘otal e T892,72,746

(Srgned) SHANKARRAO B. CHAVAN‘
L . ., o ‘ Mmrster for I’mance.f
‘ .'.Nagpur, dated 'the 6th December 1978. ;

GOVERNOR’S RECOMMENDATION ZUNDER ARTICLE 207 [6)) OF THL_:
' CONSTITU',[’ION OF INDIA

- In exercise of the powers conferred upon hrm by clause (1) of article 207 of .
' the, Constitution of India, the Governor  of Maharashtra is. pleased to: recom- .
mend to the Maharashtra Leglslatrvs Assembly, - the -consideration of “the
Maharashtra (Thrrd Supplementary) Appropnatron Bill, 1978

By order and.- -in the name of the
Governor of Maharashtn

M A DHOIRE
_ Secretary to the Gavernment of Maharashfra :
—Nagpur dated the 6th Dece'mber 1978 Law and Judlcrary Departrmnt

AT R g 0100,

| SIEA IO, TR
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